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No,701/95 in O.A. 1001/94

13=7=05

Hon'ble Mr. Justice B.C. Saksena, V.C.xT

The record discloses that C.S. Singh hagl filed
Vakalatnama on 3-7-94, On 1-8=94, Respondents ;gz‘granted
four weeks time to file C.A. No C.A.has been filed. The
Respondents are gfanted further four weeks time to file
C.A. The Applicant will have two weeks thereafter for

filing of R.A. Put before D.R. (J) for completion of

fheh

V.C.

pleadings on 13-11-95,
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